= ]mrmmmw,.-m ]
‘mwmmmmmmmmi
L

maﬁqmnmgnm?
whetsonse, |

2/ %/Z FORM B
L1)

[Regulation 12 of the Insolvency and Bankruptc
Board of India (Liquidation Process) Regulations, 2016
FOR THE ATTENTION OF THE STAKEHOLDERS OF
SPG GLOBAL DISTRIBUTION PRIVATE LiMITED
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S| Addres o e ragsiere ofice & pocip Rogistered Office & Works: 5363364 & 355,
) of Corporate Debtor

| | office (f any) Nehry Ground, NIT Farid: . HR- 121001

§ Date of closure of insolvency 07.08.2023

|| Resoluton Process

7| Liqudation commencement dats 07,
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| astegistered with the Board Email: Capkmisra@gmail.com

10 Audresande»nwhhemdlw SZN‘RauAmu.DLFHw.G«m-!mz
Email: uquidator.sogglobaipvt@ml.cm
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Company Law Tnbunal, Chandigarh Bench, has ordered o
ofthe SPG Globa! Distrib, 'WMMM
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ibirnit the Claims with p p . by paostor by .
Submission of faise or mi proof of h ponaities.
Dats 1008 2023 Pramod Kumar Misra
Liquidator, SPG Global Distnbution Privats Limiteq
Regn. Na.: ISBU'PAOOtm91’it'22»2023114099 | AFA Valid up to April 24, 2024
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